
Shri Morarka: Is it a fact that at 
some ports, the unloading facilities 
not being there, the unloading is de
layed, and consequently, some of the 
ships have been converted into float
ing godowns for cargo?

Shri Raj Bahadur: That was the 
complaint initially and that was real
ly the problem. But we have made 
improvements in the situation, as will 
be evident from the figures which I 
shall give. These are corr.pM alive 
figures as on 5th May, 1!)60 and 15th 
January, 1962. The figures which I 
am giving are in tons per day; these 
are the avprages over a fortnight. In 
the case of Madras, originally it was 
420 tons, but now it is 1253 tons. In 
the case of Tutictrrin, it was 719 tons 
previously and now it is 918 tons. In 
the case of Cochin, it was 488 tons 
before, and now it in 726 tons. In the 
case of Bombay, it was 989 tons be
fore, and now it is 1382 tons. I have 
figures for the other ports also, but 
I have given figures only lor the im
portant ones.

River Boards
*169. Shri I>. N. Trwaryr Will the 

Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that Boards 
are proposed to be spt up for various 
rivers (inter-State) for regulation of 
supplies of water;

(b) whether the State Governments 
concerned have been sounded; and

(c) if so, their reactions?

The Minister of Irrigation and 
Power (Hafiz Mohammad Ibrahim):
(a) Yes, Sir.

(b) Yes, Sir.

(c) The State Governments con
cerned with the Mahi, the Mahanadi, 
the Narmada and the Tapti River 
Basins have communicated their con
currence while it is awaited from the 
States concerned with the remaining 
river basins.
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Shri U. M. Trlvedi: On a point of 
order.
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Shri S. M, Banerjee: There is no 
point of order (Interruptions).

Mr. Speaker: There ought not to
be any controversy raised so far as 
this is concerned, so long as we can 
quite well understand what is spoken. 
This matter was raised once before. 
When Shri Purshota’mdas Tandon 
was here and when the late Maulana 
Aj:ad was answering a question put 
by an hon. Member, he raised this 
question and I remember the Maula- 
na’s historic reply. The question 
asked by Shri Tandon was, ‘What is 
the language in which the answer is 
being given? In reply, it was said 
that it was Hindi. It is all Hindi 
that we can understand and, there
fore, there ought not to be any con
troversy on this score.

Shri llari Vishnu Kamath: Will the 
function of tht se proposed Boards be 
advisory only or will they be armed 
with adequate powers to ensure that
rivermo <!'sputes between States of 
the Indian Union do not assume 
menacing proportions detrimental to 
national unity and harmony and be
come almost as intractable as disputes 
between sovereign States like India 
and Pakistan?

Hafiz Mohammad Ibrahim: These
Boards will perform all the functions 
which arc assigned to them under 
section 30 of the River Boards Act. 
Thov are given there.

Shri Hari Vishnu Kamath: This is 
hardly an answer.
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